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Protection of wild life wealth of Assam

2715, SHRI SONTOSH MOHAN
DEV: Will the PRIME MINISTER be
pleased to state:

(a) whether it is proposed to start
and enlarge the existing wild life pro-
gramme on a larger scale to protect
the wild life wealth of Assam;

(b) it so, the details of the scheme;
and

(c) if not, whether Government
would consider a package scheme to
save the wild life of Assam?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ENVIRONMENT
(SHRI DIGVIJAY SINH) (a) to (c).
Management of the wildlife reserves
is the direct responsibility of the

- concerned State Governments, The
Central Government provides techni-
cal aid and advice as well as financial
assistance for the development of
selected National Parks, sanctuaries
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and Zoos in the States, During  the
Sixth Plan, Central financial assis-
tance is being provided for Kaziranga
National Park, Manas Tiger Reserve
and the Gauhati Zoo as follows:

(Rs in lakhs)
1980-81 1981-82 1982-83

(8) Kaziranga

National 3.00 — 4-445
park

(b) Manas Tliger

Reserve 7.00 8.00 6.50 (so far)

g;) Gauhati — — 2.00
00

Licences for manufadture of Heavy
Duty Commercial Vehicles

2716. SHRI M V. CHANDRA-
SHEKARA MURTHY:
SHRI B. V. DESAIL:

Will the Minister of INDUSTRY

be pleased to state:

(a) whether the high-power lincen-
sing committee hag cleared proposal
of Pure Drinks Limited and Campa
Cola to take up the manufacture of
heavy duty commercial vehicles;

(b) if so, whether the proposal was
pending before Government for the
last two years;

(c) whether there were other pro-
posals and parties who had applied
for the same but have not been pro-
vided licence so far;

(d) if so, the particulars of parties
who had applied; and

(e) the reasons for their rejection?

THE MINISTER OF INDUSTRY
AND STEEL. AND MINES (SHRI
NARAYAN DATT TIWARI): (a) to
(e). Government received an appli~
cation August 1980 from M/s, Pure
Drinks Private Ltd., New Delhji for
the manufacture of Heavy Duly
Commercial Vehicles, In addition,
Government have received an appli-
cation from M/s, Kirlgsker, Pune for
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the manufacture of commercial vehi-
cles and another application from
M/s. Telco Ltd., Bombay for effec-
ting substantial expansion of their
capacity for the manufacture of com-
mercial vehicles. Al]l these applica-
tiong are under the consideration of
the -Government.

Foreigners who aitended the 12th
Congress of Communist Party of
India

2717. SHRI N. K. SHEJWALKAR:
Wil] the Minister of HOME AFFAIRS
be pleased to state:

(a) the number and names of Com-
munist and Workers parties that sent
delegates to the 12th Congress of the
Communist Party of India held in
Varanasi in March this year;

(b) whether diplomatic relations
exist between India and other coun-
tries from where the delegates come
to attend the meeting together with
the names of the countries with which
such relations do not exist;

(¢) whether special permission
was sought by the delegates from
such countries to participate at the
CPI Congress and the names and
status of those leaders; and

(d) whether the delegates also met
various V. I. P’s in the country, if
so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTERY OF HOME
AFFAIRS (SHRI NIHAR RANJAN
LASKAR): (a) Information is given
in the list attached,

(b) and (c). Delegates had come from
countries with which India has diplo-
matic relations. Government’s clear-
ance was sought for participation of
foreigners in the Congress.

(d) No information was received
about the delegates having met
various VIP’s in the country. :
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1, Communist Party of Soviet -Union, ;
2. Bulgarian Communist Party. N
3. Communist Party of Cuba.
4, Communist Party of Czechoslo~

vakia.

. 5..Socialist unity Party of Germany.

6. Hungarian-
Party,

Socialist Workers’

7. Mongolian People’s Revolutionary
Party.

8. Polish United Workers’ Party.

9. Romanian Communist Party. .

10, Communist Party of Vietnam.

11. League of Communist of Yogos-
lavia.

13, OPWE Ethiopia.

14, Yemeni Socialist Party.

15. Socialist Party of Australia

16. Communist Party of Bangladesh,
17. A. K, E. L.. Cyprus

18, Communist Party of Denmark.

19. Communist 'Party of Germany
(F. R. G.)
-20. Communist Party of U. K.
21. Communist Party of Greece. 7
22. People’s Progressive Party of
Guyana. ;

23. Italian Communist Party. |
24.Communist Party- of Lebanon.
25. Communist Party of Sri Lanka.

26.Communist Workers Party of
Sweden.

27. Communist Party of Syria. '

28, Farahindu Marti National Likbera-
tion Front, El Salvador,

29. Communist Party of Saudi Arab;lé.





